FORM A
PuUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF HOTEL NETRA PALACE
PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Hotel Netra Palace Private Limited

2. | Date of incorporation of corporate debtor 04/03/2003

3. | Authority under which corporate debtor is | ROC Ahmedabad
incorporated / registered

4. | Corporate Identity No. / Limited Liability | U55101GJ2003PTC042092
Identification No. of corporate debtor

5. | Address of the registered office and principal | Regd Office: Dharmadev House,
office (if any) of corporate debtor Shyamal Cross Road,
Satellite, Ahmedabad, Gujarat - 380015

6. | Insolvency commencement date in respect of | 09/05/2024
corporate debtor

7. | Estimated date of closure of insolvency | 05/11/2024
resolution process

8. | Name and registration number of the | Rishabh Chand Lodha

insolvency professional acting as interim | Regn. No: IBBI/IPA-001/1P/P-01075/2017-
resolution professional 2018/11766

9. | Address and e-mail of the interim resolution | Add: E-5, Basant Vihar, Bhilwara — 311001
professional, as registered with the Board Email: rishabhlodha57@gmail.com

10. | Address and e-mail to be wused for | Add: E-5 Basant Vihar, Bhilwara — 311001
correspondence with the interim resolution | Email: cirp.hotelnetra@agmail.com
professional

11. | Last date for submission of claims 23/05/2024

12. | Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by | Not Applicable
the interim resolution professional

13. | Names of Insolvency Professionals identified
to act as Authorised Representative of creditors | Not Applicable
in a class (Three names for each class)

14, (@) Relevant Forms and (@ Weblink:
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at: (b) Physical Address: Same as at point no. 09

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Hotel Netra Palace Private
Limited on 091" May, 2024.

The creditors of Hotel Netra Palace Private Limited are hereby called upon to submit their
claims with proof on or before 23rd May, 2024 to the interim resolution professional at the
address mentioned against entry No. 10.


mailto:rishabhlodha57@gmail.com
mailto:cirp.hotelnetra@gmail.com
https://ibbi.gov.in/en/home/downloads

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

RISHABH CHAND LODHA
Interim Resolution Professional

Hotel Netra Palace Private Limited

Regn. No: IBBI/IPA-001/1P/P-01075/2017-2018/11766
AFA Valid upto: 30.10.2024

Date — 11-05-2024
Place - Bhilwara
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BAJAJ HOUSING FINANCE LIMITED

Corporate Office: Cerebrum It Park B2 BuildSng 5th Floor, Kalyani Magar, Pune, Maharashtra 411014,
Branch Office: 4th Foor, Aurem Avenus, Opp- Mayer Bungalow, Nr- Lawgarden, Eksbridge, Ahmedabad
—380006 , 15% Floor, Krishna Chamber B, Abowve SB] Bank, Railway Station Road, Bhuj — 370001, 3rd floor, Gonda! Bd, Udhyog
Magar Colomy, Bhakt Magar, Rajkot, Guiarat 360002 , Office no 402, $th Aoor, Asstha Corporate Capital, WIP road, Bharthana Susat
3950071 5t Floor Pitnuchya Complex above Viiaya Bank, Near Sardar patel Chowik Ana) Mandl Road, Bharpura, Dahod, Gujarat

339151 Demand Notice Under Section 13 (2] of Securitization and Reconstruction of Financial

Assets and Enforcement of Security Interest Act, 2002,
Undersagned beong the Authorzed officer of Mis Baja Housing Finance Limited. hersby gives the folowing natice to the Bormowen|s|(Co-Bormowsn =] who have

FORM A Registered Office; 504, Nirmal, Ecstasy, 5 th Floor, Jatashankar Dossa Road, fadied to-discharge fheir Babilty e defuled in fhe mpayment of principal e well as e interest and ofer charges accrued thire-on for Momi kan(sifLaanis)
PUBLIC ANNOUNCEMENT - INDIA HOME Mubund {Wesi), Mumbai- 400080, Branch ﬂh‘ic_e: A-202, Ganesh Flaza, aga_in5.1 Property advancad to U'a'n“:-y'E-a:aj_H::-.rsing Fna_u'_rm Limited and as a consaquence the loands) have become Mon Performing Aszeds. Accordingly,
. . . Corporate Office: 504, Mirmal, Ecstasy, 5 th Floor, Jatashankar Dossa Boad, nigs nane-10, an Mar (ast noan adoreEses, NOWEEr N8 S8me Nava 1 Tetl un-servediundeliensd. as such the Borowen| s} Co-Bormower{s) ans harg
{Insoivency Resolution Process for Corporale Persons) Regulations, 2016] - I'I.-'Iui'fr?ﬂ West). Mumbai- 400080, ! intimaled/irdormed by wey ofthis publication nalice o clear thelr cutstanding dues urder the an fad bties avalied by them fram Lime o time
FOR THE ATTENTION OF THE CREDITORS OF E-Aur.tiun Sale Notice Loan Account No./Name of the Borrower(s)/ Address of the Secured/Mortgaged Demand Notice
HOTEL NETRA PALACE PRIVATE LIMITED [See Rule 8(6) & [7) read with Rule 9 (1) Security Interest (Enforcement) Rules, 2002] Co-Borrower(s)/ Guarantor(s) & Addresses Immovable Asset | Property to be enforced Date and Amount
ART - : - G L : Branch : SURAT All That Plece And Parcel Of The Non-agricultural P 27th Aprl 2024

1 RELEVANT PARTICULARS Pursuant to laking possession of the secured asset mentioned hereunder by the Authorized Officer of India Home Loan Limited ILAN Mo, 428ZLT82157453) DH“:E,, AE;EE,.EPN:FB 1E 3. 18t Flocr . 5:':5,: Plaza . Emﬁ;ﬂ Ra. ﬁﬂgqa I
Name of Corporate Debtor HOTEL NETRA PALACE PRIVATE LIMITED under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 1. BHAYESH KORAT (Bamower) Al Bessida Sme Communty Hal | Opo Water Tari, Near Yooi Chowke ., |{Rupees Sidy Four Lac

2, _Dﬂ‘rﬁl :I[iﬂD:IfEﬂ'EIlI{I_ﬂ of Corparate Debior _MII'JE*'-EE'UE 2002) for the recovery of amount due from Borower, Co-Borrower (5) and Mortgagor (s), Offers/Bid are invited by the AL D-204 Sawan Plaza, Puna Smada Road Yogichaewk, | Puna Gem , Sural, East - Buliding No C, D Afier Some Margn, West:- |Ninaty Four Tl'g.ls-a.'}:l

3. huthoriy under which Corparate Debeor s | Regisirar of Campanies, Abeniedabiad undarsignad for purchase ofimmovable property, as described hereunder, which s in tha physical possession, on 'As Is Whara :"m"ﬁ;":bﬁfﬁgi gﬁ:ﬂﬁ. ’Il’ifl’ E‘&iﬁ;ﬂ”@n:ﬁﬁmeﬁxﬂ : hﬁ{;"i;'"g Pty Thew 'Ei;m“ oy
il bl il | s Basis', 'As Is What Is Basis' and "Whatever Is There Is Basis', particulars of which are given below: At D204 Savan Plazs Pura Er-ﬁjallﬂmjﬁui Chowk Punagam, Yagichowk Surat. Guaral-Rs010 '

Ienification No. of Corporatie Debior - r Bn_ﬂl:}w,,:'éf.{; " Description of the Immovable PI:Li?:?:r;;'} (EMD) (10% of p?p] At D-204 Sawan Plaza Puna Simada Rioad Yogi Chowk Punagam, Surat, Gujarat-295010
A i | : h

5 doress of e regsteed offce and Hmd g'ﬁﬂe D;ar'na.:ler.' Fﬂﬁm..ﬁ oo s Morlgagor (s) property (Secured Assels) & Incremental Value Branch : AHMEDABAD All That Piace And Parcel Of The Nan-agricultural Property [2Tth Apri 2024
prncipal allics (i any) of Corparsbe Deblor| Road, Salellile, Shmedabad, Gugaral - 380015 T : :

= i faee : : 1. Mrs. Hetalben FLAT NO. B1-403. 'KESAR AANGAN', 4TH| Rs. 36,40,000/- |Rs. 3,64,000/- (Rupees ILAN No. HATBDHBOD02IT and HA1BDHTI0NZS44) | Describad As: 104, Devashya Homes, Near Omkar Dham, Beind |Rs.41,66,720/-

6, |Insolvancy commancament data n Q8052024 : x - Wl Tow = ! 5. 20,4, et A L P 1. BRAJKISHOR B MANDAL (Bomoser) Umimiad Hiofed, Sirport Road, Ahmedabad, Gujarat-182475 {Rupaas Forty One Lac
respact of Corporate Deldor _ Shankarsinh Vaghela FLOOR, RS MO, 1278, TP WO 5, FP NO. 20, {Rupees Thirty Three Lakhs Sixty-Four 7 AHURADHA TIVARI [Co-Bormower] Sixly Six Thausand

7. Eslimaled date of closure of insohency | 05112024 2 Mr. Shankarzinh CITY PULSE CINEMA RODAD, RANDESAM,|Six Lakhs Fourty |Thousand Only) Both At 104, Devashya Homeas Mear Omiser Dham, Behind Ummed Hotal Airport Road, Harsol, Ahmedsbad, Gujarat-382475 &_E-eam{hrjl:uu;n&ﬂ Twsnily
SRl s | Ishwarsinh Vaghela [ GANDHINAGAR-382007 Thousand Only) (Bid Incremental Eight Ordy}

B Mame and Registration rumber of e | Rishabh Chand Lodha e Value: Rs. 50,000/-) Branch ; RAJKOT All That Piece And Parcel Of The Man-agricultural Progerty [29th April 2024
insakency prafassional scling as Interim | Reg. Mo.: IBEVIPA-CO1NPP007 5201 T- 201811765 1. Mrs. Kanchanben FLAT MO, A1-401, "KESAR AANGAMN" 4TH|Rs. 36.40,000/- Rs. 3,64,000/- (Rupees (LAM Mo, H416ECHOL30388 and HA1EFLPOBI54T1) Described As:  Residential Praperly Measunng 4708 3q Mirs |Rs 2504 604/
Rasoluticn Frofessons AFA Valid upto - 30102024 ; : ; Foiaie e oLy i, e : 1. MANISHA ABHIIT GHATAK (Bamawir) Situabed Al Raiya Revere Survey No92-93 PPIolNo 168 17 TpNo 1 |{Rupees Twenly Fave

0. Addresa & email of e interim resclution | -5, Basant Vihar, Brilwara — 311001 Ishvarsinh Vaghela FLOOR, RS NO. 12/A. T8 NO. 5, FP NO. 20.| (Rupees Thirty | Three Lakhs Sixy-Four 2 BANDITA AMIYAKUMAR GHATAK (Co-Borrowsr) | FpNo 252 8 263 P ShrSadgunu Vardandharm - 3 Vibhag P Fiat NoA |Lac Four Thousand Sia

 professianal, as registerad with the baard | Email: rishabhlodhas7 @gmail.com 2. Mr. lshvarsinh CITY PULSE CINEMA ROAD. RANDESAN.| Six Lakhs Fourty | Thousand Only) N | P L i e FUEND0R s o BT aon

’ : e = T A[ian]i u‘ag hela GANDHINAGAR-382007 Thﬂ“sand [ml.ﬂ (Bid Incremental Both At Sadgans Vandersdham 3 A Flal r-rn.}:ﬁ..:-. -!.rnr.a_ VHIPE FTapEry, atulh | e S

{1 Address and e-mail o be used far E-5. Basant Vinar, Brdwara - 311001 Value: Rs. 50.000 Calory Opp Ralya Telephone Exchange, Raiya Ressd, Rajkal - 550007
correspondence with the Inlerim Email: cirp.hotelnetrai@gmail.com I S I — ) et i i Hﬂﬂl:.h'EAHTRMH ANl That Pi And Parcel OF The Mo iculiural P 29th April 2024
Resolulion Profiessianal iti i . s at Fiacs arce n-agnicu roperty

L —— 'I'J'mTarm_sand Conditions of the Enﬁ.u{:tlnnlaa'.a as.unu:rnr. . . ) (LAM No, SBARMSEBES1630) _ Described As: RS MO, 16+17, Pakee C.5.n0. 872, B Paikos Sub Piot |Rs.4,42 558/

ST T ; o e : 1. E-Auction for the aforesaid secured assel’s is baing held on "AS 1S WHERE I3 BASIS", “AS IS WHAT IS BASIS", and 1. SHAILESHKUMAR KALUBHAI MAHERA |E-:--rn:raner|l Ned , Land With Constructed Residential Praparty A2 Vilage Rampur |{Rupess Four Lac

2. Classes of crediors, it any, under clause (b} Not Applicatie “WHATEVER THERE IS BASIS" and will be conducted "Onfine”. The Auction will be conducted theough the IHLL approved 2 PARULBEN SAILESHKUMAR MEHRA (Co-Barrower) | Taluka — Santrampur District Mahisagar - 330260, East - Road, Wast Forly Twa Thousand
ofut-sechion (BA) of section 21, ascertsined online auction service provider “Auction Tiger’ 3. KALUBHA] KANEEHA NEHEA 1C¢ Borrower) +Plot Mo 5, North « Plat o 3, South - L mahta High School Five Hincrod iy
by e Inderimn Resobiion Professional Z . . o Bieth Al E59, Pifa Vall Fallyu Rampira MIFETNfIIF, £ig ¥l

= H’“H-rm_]rmﬂﬁ ] oL Appicabia 2. (FOR DETAILED TERMAND CONDITIONS PLEASE REFER TO OUR WEBSITE hitps.//sarfaesi auctiontiger.net). Parchmahaks Godhara- 389740
fa actas authorised representative of creditons 3. The m_tgnded_hlddc-_.r; w“'.-:nha-.ru_u:le[:-c-cslr.r:udmeEl'ﬂDanarﬂqulrnasslstan-:cm-:r&aunan::-gva-E. Pas_s.wun:_l,;{plnadlngdam. Branch - AHMEDABAD All That Plece And Parcel Of The Nomagricullural Property |29th April 2024
| inadass(Iheenames loreach class| _ ) _ subrmiting bid, training on e-bidding process etc., may contact Mis e-Procureament Technologies Limited. Address (LAN No, 413HS0ECIBITE! and 413TOLEFES0199 ) | Described Aa: Property Being Flat Mo E 202, In The Scheme Know As |Re.18.44,4271-

14, {a) Reshevant lorms and : (a] Webbrk: hitps:iibbl govinfenhomadownloads B-704, Wall Street - I, Opp. Orient Club, Near Gujarat College, Ellis Bridge, Ahmedabad - 380008 Gujarat (India) . 1. ViIAY BHAL SBAKAPL (Barrower| Rishit Residency, Shuate, Lying And Being At Moue Vatva, Takika |{Rupeas Eighisan Lac
k) Detaits of authorized representalives | (b) Physical Address: Same as at paint no. 0% Mr.Ram Sharma e-mail ID: ramprasad@auctiontiger.net and for any progerty related query may contact the concemed A SAPRIREE Ran QAP Loy gkl e adstons, Bt VAo 1 40 Vgt TRA NG TS Doy e ot

are gvailable gt : : ; i i . i P Buoth Af E-402, Righil Resal Bh Pooja Farm, Lambha Morth : Flatbio E 404, South - Sodety Margin Four Hundred Twanty
_— : _ . _ - - Authorised Officer as menbioned above in affice hours during the working days, (10AM1o 5 PM) Turning Fisad. Lambha, Ahmadabad. Guiaral-382405 Seven Oriy)

I B ere I e e TR 41RO Lo TR T JPLCR 8 curiaenome ot STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002 " = '

corporate insolvency resalution process of the Hotel Netra Palace Private Limibed on 0th May, 2024, Thid st e e Tl e T e Branch ; BHUJ All That Piece And Parcel OF The Non-agricultural Progarty 30th Aprl 2024

The creddioes of Hotel Metra Palzce Private Limited are hereby caled upon fo submit their cisims with 1SS SIREROACHS: e ety TR M Dy (e AR 3 TN 46 OGN DI G B el afcalry (LAN No. HSFHLD@592213 and HSF1HLTOG00033 | | Deseribed As: All That Pisces And Parcel OF Praperty Being Sub Picd |Rs,14,08,2441-

procf on or before 23rd May, 2024 10 the inlerim resolution professional at e adress mentioned apanst expenses before the date of e-Auction, failing which the property will be auctioned! sold and balance dues, if any, will be 1. VLIAYGAR PREMGAR GOSWEMI |Borower Mo TR | Admeasufng B2=25 Sq Mirs And A Residentisl Mouse |(Rupses Fourleen Las

entryMa, 10 recovenad with inlerest and cost, 2. GOSWAMI SEEMABEN WVLIAYGAR |Co-Bronmower) Conslrusied On 1L Haring Buil Ui Anes OF BE=19 Sq Wirs Shuated On |Six Ir.-:us':;a'ﬂ TFp.1:-

: e . . AL 32T, Vijay Nz | 1 |Ma Land Bearing R 5 No 401 Paiki | In The Sim OF Vilage [Hundred Fort

The franilcediors sl subit e camswin prosfy elecronic meansarly Moercrediosmay | | Date: 11/05/2024 For INDUA HOME LDAN LIMRED | | PomAL 337 Vity NagerColons Bl G b000t L ar OF b Dl B OF Dl Tt Exe - Lt o (o)

subeni:fhe claims with proafin persan, by postar by electranic means., Place: Gandhinagar Autharised Officer Adyring Revenue Survey No 402 Is Situated, West : Sub Piot No

Submission of talse or misleading proofs of claim shall attract penalties. Sdi- ;ﬁ-‘c. Marth | 6 Mir Wide Inleral Read | Soulh © Sub Piol No T3 s

busited
RISHAEH CHAND LODHA
Diabe : 41,05, 2004 Interim Resalution Professional far Holel Mesra Palace Private Limited This shep is being laken for substiuled serace of notics, The above Borosers andior Co-Borrowers Guaranions ) ang advised ko make
Plsce: Bhilwara Regn. Mo.; IBBIPS-001IP/P-01075201 T-2018/1 1 766 the paymenis of oulstanding  along wilh fuiure imerest within 80 days from the date of publicalion of this nolice Tailing which (withoul

prejudsce bo any other Aght remedy available with

Haousing Finaras Limited has the charge
Date: 11.05.2024 Place:- GUJARAT

Bajaj Housing Financa Limited) further sbeps for taking possassion of the Secured

Agzete! morpagad property will be inftiated as per the provisions of Sec. 13(4) of the Sacuribzation and Reconstruction of Financlal
Aszels and Enforcament of Security Interastfcs, 2002,
The parlies named above are alse advisad nod io alienate, create third parly inbarest in the above mentionad proparties, On which Bajaj

Authorized Officer Bajaj Housing Finance Limited

A () Tl trio: Rangl Compln
4 " -~ e Opp.V 5 Hospital, Ashram Road,
: e Ellisbridge, Ahmedabad-380006

Assel Recovery Branch, Ahmedabad, SALE NOTICE FOR SALE OF IMMOVAEBLE PROPERTIES Maotice |5 hereby glven 10 the public in general and & particular 1o the Borowens) and Guarantor (3] thal the below gescribed immovable propesty

r I charged to the Sacured Cradilor, the Physical’s lic possession of which has been taken by the Authonzad Officer of Union Bank of Indi
E-Auction Sale Notice r_-:lr Saba of Immovable Assefs under the Securitisation and Reconsiruction of Eﬁfﬂr:di::rﬁf .M-i:; h: mél'll;n "A:!is I::m;: -r:-?:E:F:s i:TEa: i.:;eqses.:u:ﬂ R 5 e Yl By e o TR okl .

Finandial f Securily Inferest Act, 2002 read with provison o

Sucurity Interest (Enfarcement) Rule. 2002 rentioned hereunder to Union Bank of India from the below-mentioned
i} y Inderest | ] | Rl JOF

also mentionad hereundar:

DATE AND TIME OF E-AUCTION - 29.05.2024 (Wednesday) from 12:00 noon to 05:00 p.m.

and "Whatevar thare is" an the data menfioned belaw, for recovery af dues as
Bomowen's) & Guarantorls), The Resense Price and the Eames! Money Deposit arg

'Sr}.lu,i Branch Mame, Address & Contact No.

Name of the Borrower & Guaranior's Amount due

Rezerva Price and EMD

i Union Bank of India, Asset Recovery Branch
at First Floor, Rangoll Compies, Opp. V 5 Hospitsl, Elisbnidge,
Ashram Foad, Ahmedabad-230006.
Contact Person : Mr. Ranjan Kumar Mishra, Maobile No.: TE47810229

NUS. M D Qils, Mr. Mukendra Dashratial Modi, Rs. 99.88.930.91

R Jpciakabn Msoryien Mod) (Rupees Ninety Nine Lakh Eighty Eight Thousand Nine Hundred Thirty and Paise Ninety One only) as
on 30.04.2024 and further interest at contractual rate & cost from 01-05-2024

Property Mo. 1 :
Resarve Price : Bs. 24,11,000.00

[Rz. Twanty Four Lacs Elewen Thousand only)
EMD ; 2.41.100.00
(Rs. Two Lacs Forty One Thousand One Hundred only)

Ahmedabad (Physical Possession)

Property Mo.1 All that piece & Parcel of property being Flat no. 28 on third floor, edmeasuring 105 sq yrds. With undivided share of land in Nilkanth Apartment constructed an the land bearing Sub Plot No. 28 of Chandranggar Colony under TP Scheme Mo, 24 and final Plat No. 35 Paiki Mouje Rajpur Hirpur Taluka Cily in Registration District Ahmedabad
and Sub Dislrict Ahmedabad -7 (Odhav). Owned by - Ms. Jyolsanaben Mukendrabhal Modi Bounded by — North: Lift & Adjoining Flal, South: Kalptaru Flat, East - Passage & Adjoining Flal, Wasl - Margin Space then Chandranagar Sociely, Details of encumbrances owver the properly, as known o the secured creditor, if any: SA384/2023 in DRTA,

2 Union Bank of India, Asset Recovery Branch
at First Floor, Rangoli Comples, Opp. V5 Hospital, Elksbridge,
Ashram Road, Ahmedabad-350006.
Contact Person ;| Mr, Ranjan Kumar Mishra, Mobile No.: TE97810229

Rs. 82,23 215.57
MIS K Kumar, [Rz. Eighty Two Lacs Twenty Three Thousand Two Hundred Twenty Five and paise Fifty Seven only)

Mr Kumar Manoharta| Gurnani, 28 on 30.04.2024 and further imterest at contractual rate & cost from 01-05-2024
Mr Ravi Panjwani

Property No. 2 ;
Reserve Price ; Rs. 569,000/ (Rupees- Five Lacs Sixty nine thousand only)
EMD : Rs. 56.904/-
|Rupaes- Fifty Six Thousand Nine hundred only)

Property Mo, 2 : Al the part & Parcel of the properly betonging Lo M, Kumar Manaharkal Gumani, situated at shap No. 221, 2nd Noor, adm 180 .5q. t, Shree Vaibhav Lawms (Mata), City Survey Mo 194 paiki, Sheal Mo, 34, adm 568,23 &, mir, Municipal Tenament Mo, 0123-31-0881-0001-F, situated a1 Moo - Shahpur, Ward No. 2, Taluka - Distnet and Sub District, Ahmedabad East— Shap Mo, 223,
Wesl=ShapMo. 220, Narh=Shop Mo, 217, South=0pean Placa. Dedails of encumbrancas over the property, as known tothe secured creditor, ifany. None {Symbalic Possession)

Bshram Road, Ahmedsbec-35000¢, Conlact Person : Mr. Ranjan Kumar Mishera, Mobss Na.: TRITE]

3 | Union Bank of india, Asset Recovery Branch a1 First Fioor, Rangail Camglex, Opp. V § Hospital, Elisbridge, | M's. M M Food Processing Rs. 62,12,039.68 [Rs. Sixty Two Lacs Twelve Thousand Thirty Nine & Paise Sixty Eight Only) | Property No. 3 : Reserve Price : - Rs. 4,86,000)- (Rs. Four Lacs Eighty Six Thousand only)

0229 | Mr Lalit Gobinchandra Mohanty, Mrs Dimple Lalit Mohanty as on 30.04.2024 and further interest at contractual rate & cost from 01-05-2024

EMD : - Rs, 48,6000- [Rs, Forly Eight Thousand Six Hundred anly)

Property Mo. 3 : Al that part and Parcel af the property belonging to Mr. Lalit Gobinchandra Mohanty, beaing Residential Flatno. 1/0206, Second ficor, Block no. "1/T, admeasuring buitup ansa 41.71 sqmirs and 173 partor 13.90 5. mirs undivided ownarship nghtin the iand and izt consiructed with B_C.C. teraca, buiidng known as sardar residency construcied in schame of Santram City an non-agriculture
land being at revenwe surveyno. 3551 AFaki 1adm. G880 sgMirs. Situaled atmouje Nani Kaciineregi. dist. Mehsana and Sub District of Kadi-Guiarat and Bounded By : East- Fiat Mo, 1/0-203, West - Fiai No. 1/0=207, Morth ; FlatMo. 10-205, South: Open Space Details of encumbrances owerihe propesty, askniown bo the secuned creditor, it ary: None [Symbalic Possession)

4 | Union Bank of India, Asset Recovery Branch &l Frst Floor. Rangoli Complex, Opo. Y & Hospildl Bllsordge, | Mr. Alkesh Dinubhai Patel (Borrewer) Rs. 51,02,646.50 (Rs. Fifty One Lacs Two Thousand Six Hundred Forty Six and paisa Fifty Only)
Ashram Road, Ahmedabad- 350006, Cantact Person - Mr. Rangan Kumar Mishra, Mo.: TRITE1022% Mrs. Venuben Alkeshibhai Patel {Co-Bamowar) ag on 30.04.2024 and further inferest at contractual rate & cost from 01-05-2024

Property Mo. 4 : Rs. 30,30,000(- (Rupees- Thirty Lacs Thirty Thousand only)
EMD :- Rs, 3,03,000.00 [Rupeas- Three Lacs Three Thousand Only)

Praperty Mo. 4 - All that part and parcel of Rasidential land and Buikding construcion betanging to Mr. Alkeshbihas Dinubihal Patel & Mrs. Vinuben Alkeshbnai Patel situatad at Housa No. 202, City survey No. 155, Patel Vas, Near Parbadi & Kochrab Gam, Bahind Congress Bhavan. Ellisbridge, Ahmedabad and bourded by - East- Survay Mo, 156, West- Cpen Spaca | Parabdi Mo Khancho, North -
Othwer Froperty, South-Students House ! Enry Road. Detais of encumbrances over the properly, a8 known to the secured creditor, if ary: None [Physical Possession)

[ Union Bank of India, Assel Recovery Branch at First Floor, Rangali Complex,
Opa. V & Haspital, Elisbridge, Ashram Road, Ahmedabad-380006
Contact Person : Mr. Ranjan Kumar Mishra, Mo.: T83T810229

Mis. Krins Enterprise (Borrower), Mrs. Patel Shilpaben Marendrabhai | Rs. 51,12,201.83 (Rupees- Fifty One Lacs Twelve Thousand Two Hundred One and Paise Sixty Three
{Proprietar), Mr. Narendrabhai Ratilal Patel |Guarantor) Only) as on 30.04.2024 and further interest at contractual rate & cost from 01-05-2024

Survay no, S5 almoue-Ambed, Tal - Mansa, Gandhinagar. On The Easl: Sackely Road, On The

Property Mo. 5 Allthat part and Parcel of Residential 2 BHY Flatno, 401, Blogk no. A-5401, 4th fioor,adm 108037 sq fiwith al fhat part and parcel of the propery belonging to Ms Shilpa Narendrabhal Pabiel skuated in the scheme known as Priyanka Godd Coin® ONd Rievenue Block / Survey Mo, 2861 and naw

West : Fial Mo, 404, On the Norh: Society Road, On The South  Flat N, 402, Detals of encumbrances aver the propary, &5 known fo the secured credilor, ifany: None (Physical Possassion)

Property Mo. 5 : Rs. 5,18,000 - {Rupees Five Lacs Eighteen Thousand Only)

Property No. & : Rs. 5,18,000/- (Rupees Five Lacs Eighteen Thousand Only)

EMD : Rs. 51,500 /- (Rupees- Fifty One Thousand Eight Hundrad Only)

EMD : Rs. 51,500 J- [Rupees- Fifty One Thousand Eight Hundrad Only)

Property Mo. 8 : Al ?at part ard Parcel of Residential 2 BHE Flalno. 404, Block no. A-5404, 45 floor adm 1080.37 sg ftwith all that part and parcel of the property balonging to Ms 3hilpa Narendrabihail Pate! situated in the scheme known as “Privanka Gold Coin® Old Revenue Block ! Survey No. 861 and new Sunvey no. 545 al mouje—Ambod, Tal - Mansa, Gandhinagar. On The East: Flat Mo
401, On Thie Wiest: Caomman Plot, On the Marth : Society Road, On The South : FlatMo 403, Defails of encumbrances over the property, & known fo the secured creditor. fany: None (Physical Possession)

Ashram Road, Ahmedabad-350006. Contact Perscn - Mr. Rangan Kumar Mishra, Mo.; TBI7810229

6 | Union Bank of India, Assat Recovery Branch af Frst Floor, Rangali Comples, Onp. V& Hospita Edstrdge, | Y. Shri Harikrishna Stores, Mrs. Kalpana Daxes Patel, Rs. 15,89, 71266 (Rupees- Fifteen Lacs Eighty Nine Thousand Seven Hundred Twelve and Paise Sixty | Property No. 7 : Reserve Price : Rs.26.38,000/- (Rupees Twenty Six Lacs Thirty Eight Thousand
Mirs. Daxes Mukundbhai Patel Six only) as on 30.04.2024 and further interest at contractual rate & cost from 01-05-2024 Only), EMD : Rs. 263,800 (Rupees Two Lacs Sixty-Theee Thousand Esght Hundred only).

menhmdavad Vilzge Sim, Taluka-Mannagar, District & Sub District Ahmedabad -5 (Nanl), held in

Property No. T : All fhe proparty corsisting of Al that pieca & Parcel of Immovable property being shop no. 3, on ground floor having area 27 458 Sq. Mirs. towards tha said shop in ta land of Abhishak Annayi Association Schama known as *Raj Averue Comple”, situated on residanca purpose non agricuiuna use land, bearing TRS. No.4, FPNo. 128-132-133-136 paiki Sub PlatNo. 17 of Mouja Khokhara-
thename of Mre. Kalpana Daxesh Fatel whichis Bounded by - North : Commion Passage &way toBasement, South; Shop Mo, 2, East | Passage & SiairCase Wesl:Road  Detailsof encumbrances over the property, as known tothe secured creditor, # ary: None [Symbolic Pessession)

7 Union Bank of India. Asset Recovery Branch at First Floor, Rangali Complex,
Cpp. V' S Hospital, Efisbridge, Ashram Road, Ahmedabad-J80006.
Contact Person : Mr. Ranjan Kumar Mishra, Mo.: 7837810229

Wis Gotiz Healthcare Limited (Borrower), Ms. Roshni Rajendra Goti
(Guarantor) Ms. Kailashben Rameshbhai Gotiz (Guarantor], Mr. Amit
Vinubhal Goti| Guaranter), Mr. Rajendra Mavjibhal Gotl [Guarantor),

Rs. 4,60,51.706.38 (Rupees- Four crores Sixty Lacs Fifty One Thousand Seven Hundred Six & Paise

Property Mo. & : Reserve Price ; Rs. 50.90,000/- (Rupees Eighty Eight Lacs Ninety
Thirty Eight only) as on 30.04.2024 and furthar interest at contractual rate & cost from 01-05-2024 | 1ousand only) EMD : 8.89,000/- (Rupees Eight Lacs Eighty-Hine Thousand only)

crediton if any: Mone (Symbolic Possession)

Property No.8 : WS, Galiz Heafhcare Limited M.D. Mr. Rajendra M. Goti. (4) Al that Part and parced of ihe immovable propery situated at Shopno. 1 admeaswing 13.52 50. mt. Shop no, 2 admeasuring 13.52 5q. mé., Shop no. 3 admeasuring 13.52 55. mt., Shap no. 4 admeasuring 13.52 3q. mi. and undivided share of land admeasuring 12 5q. miof each shop in second fioor of High Cross
Shapping Mall & mouje - Paley vilage, Distt - Bharuch with survey no, 236%b and Block no. 268, 269 and 270. Shop No.; 1 to 4 ; East: Open Passage, West: Open Passage, North : Shop No-38-39, South ; Open Passage, (B) All $at Part and parcel of the immavable proparty stuated 8t Shoo no. § admeasuring 13,52 5. mb., Shopno. 6 admeasuring 13.52 9. mi,, Shapno, 7 admeasuring 13.52
&, mi., Shap na, 8 admeasuring 13,52 5q. mt. and undhided share of land admeasuning 12 5. mt of aach shop in secand Soor of High Cross Shopping Mall at mouje - Pale) village, Distl - Bhansch with survey no, 2368'% and Block no, 2648, 263 and 270, Shop Na.: 5to 8 East: Open Passage, West: Open Passage, North : Shop Mo 54-8, South ; Open Passage, (C) All that Part and parcel of the
immavable property siuated al Shopne. 9 admeasuring 13.61 5q.mi., Shopne. 10 admeaswing 13.61 sg. mt., Shop no. 11 admeaswing 13.69 5. mi., Shop no. 12 admeasunng 13.61 3q. mt. and undivided share of land admeasuring 12 sq. mtof each sheo insecond oo of High Cross Shopping Mall at mouje - Palej village, Distt = Bharuch with survey no. 23590 and Block no. 268, 250 and 270,
ShopMo.: 9te 12 : East: Open Passage, West : Shop Mo 51-54, North - Shop Mo 13, South ; Shop Mo 7-8, (D) Allthat Part and parced of the immavable property sbusted &t Shop no. 13 edmeasuring 13,61 sq. mb., Shopno. 14 admeasuring 13.61 59. mt,, Shapno. 15 admeasuring 13.61 s0. ml., Shop no. 16 admeasunng 1361 sq.mt and undivided share of land admeasuring 12 s9. miof each shop
insecond floor of High Crass Shoppmg Mall at mouje - Pale) vilage, Distt— Bharuch with survey no. 2369/b and Block no, 268, 268 and 270, Shop No.: 1310 16: East; Open Passage, Wes! : Shop Nod7-50, North - Opan Passage, Sauth | Shop Mo 12, (E) Allthat Part and parosl af the immavabile proparty stugted &l Shop no. 17 admeasuring 11,34 59, mi,, Shap no, 18 admeaasuring 11.34 sq. mi.

Shopno. 19admeasunng 11,34 5. mL. Shop no. 20 admeasuring 11.34 59, mi, and undivided share ofland admeasuring 12 sg. miof each shop in second floar of High Cross Shopping Mall at mouje - Patej vilage, Distt— Braruchwith survey no. 2369 and Blocx no. 268, 269 and 270. Shop No.: 17to 20 : East: Open Passage, Wast: Shop No 21, North : Open Land, South: Open Passage, (FyAl
fhatPart and parce! of the immovable property situaled at Shop no, 31 admeasuring 1361 5q. mt., Shop no. 32 admeaswning 13,51 sg.mL., Shep ne. 33 admeasuring 13.6% 55. mil., Shop no, 34 admeasuring 13.61 9. mi. and undivided share of tand admeasuring 12 59. mi ofeach shop insecond floor of High Cross Shopoing Mall at mouje - Palej village, Dist - Bhanach with sureey no. 236900 and
Block no, 268, 269 and 270. Shop No.; 31 to 34 ; East : Shop No43-46, West : Open Passage, Norh ; Open Passage, South - Shop Mo 35, (G) All that Part and parcel of fhe immavable property situaled at Shop na. 35 admeasuring 13,61 5q. mt., Shop no. 36 admeasuring 13.61 sq. mt. Shopno. 37 admeasuning 13.61 5g. mi., Shop no. 38 admeaswing 13,61 sq. mt. and undrided share of land
adrmeasuing 12 5q. miof each shap in second floar of High Cross Shapping Mall at moue - Pale) illage, Destl - Bhanuch with sunvey no. 2369 and Block no, 268, 269 and 270, Shop No.: 35t0 38: East : Shop Mo 33-42, West; Open Passage, North : Shop Mo 4, South ; Shap Mo 1 & 2, (H) Al that Part and parced of tha immavable property stuated al Shop no. 43 admeasuring 1361 sg.mi,, Shap
no. 44 admeasuring 13.61 sq. mi., Shap no. 45 admeasuring 13.61 sgmt., Shop no. 46 admeasuring 13,61 5q. mt. and undiided share of land admaasuring 12 sq. mt of sach shopin secand fioor of High Crass Shopping Mall at mouje - Palej village, Distt - Bharuch with survey no. 2369 and Block no. 268, 255 and 270. Shop No.: 43 to 46 : East: Opaen Passage, Wast: Shap No31-34, Norh:
Open Passape, South: Shop Mod2, (148 that Part and parcel of the immovabie proparly sibuaied af Shop no. 47 admeasunng 13 81 sq.mb., Shap no. 48 admeasunng 13.61 2q. mt., Shop no, 49 admeasunng 13.61 59 mk., Shopno, 50 admegsunng 13.61 5. mé. and undnidad share of land admeasunng 12 5q. mtof each shop m sacond fleor of High Cross Shopoing Mall at mauje - Falg) wilage,

Distt - Branach with survey no, 236%% and Blackno, 268, 269 and 270, Shop No.: 47 te 50 ; East: Shop Mo 13-16, West: Open Passage, North - Open Passage, South: Shap No 51, (J) All that Part and parcel of fhe immavabia proparty stuated &l Shap no, 51 edmessunng 13,61 59, mi,, Shap na. 52 admeasuring 13.61 so. mt, Shop no. 53 admeasuing 13.61 sq.mt., Shap no, 54 sdmeasurng
13,61 50. ml. and undhided share of fand admeasuring 12 sq. mtaf aach shop insacond floar of High Crass Shopping Mall at mouje - Pale) vilage, Distt—Bhanich with survay no. 2365/band Black no. 268, 265 and 270, Shop No.: 51 to 54 East: Shop No 812, West: Open Passage, North : Shoo No 50, South: ShopMo5&6  Detailsof encumbrances ovar the praparty, a5 known ba the secnad

8 Union Bank of India, Asset Recovery Branch al First Flear, Rangali Complex,
Opp. V 5 Haspital, Ellisbridge, Ashram Road, Ahmedabad-380006
Contact Person ; Mr. Ranjan Kumar Mishra, Mo.; TB97810229

Mis, Star Enterprise (Barrower], Mr. Moiz Kadarbhai Rupawala (Proprietar), _ _ i
Mr. Mohmmed Arif J. Chhawniwala |Guarantor), REs. 1,51,65.015.35 |Rupees- One Crore Fifty One Lacs Sixty Five Thousand Fifteen and paise Thirty

Mrs, Shafurabanu Y, Imamwala (Guarantor) Five Only) as on 30.04.2024 and further inerest at confractual rate & cost from 01-05-2024

Reserve Price : Rs. 60,53,000)- (Rupees Sixty Lacs Ninety Three Thousand anly)

Praperty No. 9

EMD : Rs. 6,09 304 [Rupees Six Lacs Mine Thousand Three Hundred anly)

and registration distnct 3t wadhvan and bounded by : East-Platno, 3, Wesl - Gallery, Norlh- 5

Praperty No. 8= All Shoo < [1) Commercial shop balonging ta Mr. Moz Kadarbhai Rupawada, situated at Shop na. 201, admeasuring 17.72 59 vards, 2nd floor, constructed on NA. [and baaring Resanue survey no. 2043 paiki, plotno. 2, situated at mawje - Wadkwan, Taluka: Wadhwan, Dist - Surendranagar and registration district atwadhwvan and bounded by : East - Platno -3, Wiast - Shop no. 202,
Morin - Shop Mo, 224, South - Galleny & 24 Mirwide road, (2) Commercial shop belongineg fo Mr. Moiz Kadarbhai Rupawala, sfuated sl Shop ne. 202 sdmessunng 17.72 3q yards, 2nd floor, construched on WA land bearng Revenws survey no. 2043 paiki, plotne. 2, situated at movje - Wadhwan, Taluika: Wadhwan, Dist - Surendranagar and registration district s wadhvan and bounded by : East-
Ship Mo, 201, Wesl- Shop na. 203, Narth - Shap Na, 224, Seuth— Gallery & 24 Mirwide road, |3) Commencial shap befandging b Mr, Motz Kadartihal Rupawala, sitluated al Shop na, 200, admaasuring 1772 sq yards, 2nd floar, constructad on N.A, land bearng Ravenuwsa survey no. 2043 paiki plot no, 2, situated 8! moue - Wadhvan, Taluka: Wadhwan, Dist - Surendranagar and regeiration detnct
atwadhvan and boundad by © East- Shop no. 202, Wast— Shop no. 204, Narth- Shop Mo. 224, South - Gabiary & 24 Mrwide road, {4} Commercial shop belonging to Mr. Moiz Kadarbhai Rupawala, sifuated at Shop no. 204, admeasuring 17.72 50 vards, 2nd fioor, constructad on NA. land bearing Revenwe survey no. 2043 paiki, piotno. 2, stuated at mouje - Wadhvan, Taluka: YWadmwan, Dist -
Surendranegar and regstration district atwadhvan and bounded by : East- Shop no. 203, West - Shap no. 205, Morh - Gallery, South - Gallery & 24 Mirwide road, (5] Commencial shop belonging to Mr. Moiz Kadarbhai Rupawala, situated &t Shop no, 208, admeasuring 17.72 sq yards, 2nd fioar, constructad an M.A. land bearing Ravenus survey na. 2043 paiki, plotno. 2, situated af mouje -
Wadhvan, Taluica: Wadbwan, Dist - Surendranagar and ragistration districl at wadhvan and bounded by : East— Shop no. 204, West - Shop no. 206, North - Staircase, South - Gallery & 24 Mir wide road, (§) Commercial shap belanging i Mr. Moiz Kadarbhal Rupawala, situated al Shap no, 206, admaasuring 17,72 q vards, Znd loar, constructed on NA, land bearing Revenysa survey na, 2043
paiki, piotno. 2, sifisated at mouje - Wadhwan, Taluka: Wadhwan, Dist - Surandranagar and reqistration district at wadhvan and bounded by : East- Shopno. 205, Waest - Passage, Norh - Staincase, South - Gallery & 24 Mir wide road, [7) Commercial shap balanging to Mr. Moiz Kadarbhai Rupawala, stuated at Shopno. 211, admaasuring 16.08 sg yards, 2nd floor, constructad on NA_ land
bearng Revenue surveyno. 2043 paiki, plotno. 2, situatad at mouwe - Wadhwan, Taluka: Wadhwan, Dist- Surendranagar and regisiration district at wadhvan and bounded by ; East - Gallery, West - Gallery & & Mirwide road, Norh - Shop no. 212, South - Shop no. 2080 210, (8) Commercial shop belonging fo Mr. Moiz Kadarbhai Rupawala. situated at Shopno. 212, admeasuring 16.08 5q vards,
2nd Boor, construcied an NA. land beaning Revenus sursay no. 2043 paiki, plot no. 2, silualed at mouje— Wadtvan, Takika: Wadbwan, Disl - Surendranagar and reqisiration district al wadbvan and boundad by : East - Galery, Wes!- Gabary & & Mirwide raad, North - Shap ra, 213, South - Shep no. 211, (9) Commencial shap balonging to Mr. Moiz Kadarbhai Rupawala. situatad at Shopna, 213,
admeaswing 16.08 sq varcs, 2nd flocr, constructed on NLA. land bearing Revenua survey ro. 2043 paiki, plot no. 2. sibuated at mouje - Wadhvan, Taluka: Wadhwan, Dist = Surendranagar and regisiration districi at wadhvan and bounded by - East - Gallery, West - Gallery & & Mir wice road, Barth = Shop o, 214, South = Shog no. 212, (10} Commercial shop belonging fo 6. Moiz Kadarbhai
Rupawals, silzated at Shop na. 214, admeasuring 16.08 5q vards, 2nd Aoor, constructad on MA. land beanng Revenue survey no. 2043 pakd, plot no. 2, situated st mouje - Widhwan, Taluka: Wadhwan, Dist - Surendranagar and registrafion district at wadhvan and bounded by - East - Gallery, West- Gallery & 6 Mirwide road, North - Shop no, 215, South - Shop no. 213, (11) Commecial shop
befongng 1o Mr. Moiz Kadarhal Rupawala, situated al Shop no, 215, agmeaswring 16.08 sq yards, 2nd fioor, construcied on MA. tand bearing Revenue survay no. 2043 paiki, plot no. 2, sitluated at mouje - Wadhvan, Taluka: Wadhwan, Dist - Surendranagar and ragistration district al wadhvan and boundad by | East - Gallery, West - Gallery & 6 Mirwide road, North - Shop no. 216, Sauth - Shop
no. 214, {12} Commercial shap befonging to Mr. Moz Kadarbha Fupawala, situated at Shopno. 218, admeasuring 15,85 q wards, 2rd Soor, construcied on M_A. land bearing Resenue surveyno. 2043 paiki, plot no, 2, situated af mawe - Wadhwvan, Taluka: Wadbwan, Dist- Surendranagar and registrafion district at wadtwan and bounded by - East - Flotno. 3, West - Gallery, Norih - Gallery & & Mr
wide raad, South - Shop no, 219, (13) Commercial shop belongng to Mr. Moiz Kadarbhas Rupawsla, stuated at Shap no. 219, admeasuring 16.08 sq yards, 2nd floar, construciad on NA. land bearing Reverue sunvey no. 2043 paiks, plat no. 2, siluated at moujs — Wadbwan, Takika: Wadhwan, Dist - Surendranagar and registrafion district af wadhwan and bounded by : East-Plotno, 3, West-
(Gallery, North— Shap no, 218, South - Shap no, 220, (14) Commercial shop balorging bo Mr. Moiz Kadarbhai Rupawala, situated at Shop no. 220, admeasuring 16.08 sg vards, ndfloar, construched an N.A tand bearing Reverue survey no. 2043 paki, plotno. 2, situated al meoudje—Wadhvan, Taluka: Wadnwan, Dist- Surendranagar and reqistration district at wadhvan and bounded by : East - Plot
no. 3, Yest = Galery, Morh - Shopno. 219, South-Shop o, 221, {15) Commercia shop belonging to Mr. Moiz Kadarbhai Rupawala, sfuated al Shop no. 221, admeasuring 16.08 sq vards. 2nd floor, constructed on M.A. land bearing Revenue survey no. 2043 paid, piotno. 2, situated at moue - Wadhvan, Taluka: Wadhwan, Dist- Surendranagar and registrafion district at wadhvan and bounded
by : East-Piatne. 3, West - Gallery, North— Shop no, 220, South—Shop na, 222, (16) Commercial shop belonging fo Mr. Moiz Kadarbhai Rupawala, siluated at Shapno, 222, admeasuring 16,08 5q yards, 2nd fioor, construcled an NA, land baaring Revenue survey na, 2043 padd, plotna. 2, situaled al mouje —Wadhwan, Taluka: Wadhwan, Dist- Surendranagar and registration distnct &l wadhwan
and bounded by : East- Plotno. 3, West - Gallery, Morth - Shop no. 221, South - Shop na. 223, (17) Commarcial shop belonging to Mr. Moiz Kadarbhal Rupawala, situated at Shop no. 223, admeasuring 16.08 sg yards, 2nd fioor, constructad on M_A. and bearing Revenuwe survey no. 2043 paiki, plot no. 2, situated at mouje - Wadhvan, Taluka: Wadhwan, Des? - Surendranagar and sagistration
distnici atwadhwan and bounded by : East - Flotno. 3, West - Gallery, North-Shap no. 222, South - Shop no, 224, (18) Commercial shop belanging to br. Maoiz kadarbhai Rupewala, situated at Shop no. 224, sdmeasurng 16.08 59 yands, Znd flaor, constructed on N.A. land bearing Revenue survey no. 2043 paiki, plot na. 2, situated atmouje - Wadhvan, Taluka: YWadhwan, Dist- Surendranagar

hapno, 285, South-Shopno. 201 o203, Delads of encumbrances over the property, as known 1o the sacwed creditor, if any; None (Physical Possession)

g Union Bank of India, Asset Recovery Branch
at First Floor, Rangoli Complex, Opp. V5 Hospilal,
Ellisbndge, Ashram Koad, Ahmedabad- 380006,
Contact Person : Mr. Ranjan Kumar Mishra, Mobile No.: 7857810229

Mis. Arihant Industries, Mrs. Manjulaben Jitendrakumar Bhawvsar, Mrs. . . .
Manishaben Nirajkumar Bhavsar, Mrs. Pushpaben Ashokbhai Patel, Wrs. R=.5,69.73,544.06 (Rupees Five Crores Sixty Nine Lacs Seventy Three Thousand Five

Punitaban Jitendrakumar Bhavsar, Mr. Sureshkumar Bhikalal Patsl, M. Hundred Forty Four and Palse Six Only) as on 30.04.2024 and further interest at contractual
Rajeshbhai Dalsukhbhai Malvaniya, Mr. Nirajkumar J Bhavsar rate & cost from (1-85-2024

ihe propesty, as known tothe secured credilorn, ifamy: None [Symbolic Possession)

Property No.10 ; All the Part and parcal of praperty cansisting of land baaring ald survey Mo G083, New Survey Mo, 809, admeasuring 3211.00 Mers H.AQ-32-11, together with all buildings and structuras pragently standing thare on siluated al Sadra, TA. Kadi, Dist. Mahsana, Gujaral. and
the said property is ownad by Mr, Sureshbhai Bhikhabhai Patel which is bounded as folows : North : Naliva Marg, South : Old Survay Mo.613 prapery of Manuti Cotton Mill], East: Ofd Survey No,608 (Padmawvati ail Mil), West : Old Survey No 6081 £ 60872,  Details of encumbrancas aver

Rs. 1,37,200.00 (Rupeas One Lakhs Thirty Seven Thousand Two Hundred only)

Proparty No. 10 :
Reserve Price :Rs. 13,72.000.00
{Rupees Thirtzan Lakhs Seventy Twa Thousand only)
EMD :

Contact Details : Mr. Ranjan Kumar Mishra, Mo.: 7897810229, Mr. Ashutosh Kumar, Mobile No.: 79909 14505

This may also be treated as statutory 15 days sale notice u/r 8(8) [ 9(1) of Security Interest (Enforcement) Rules, 2002 to the borrower(s) and guarantor|{s) of the above said loan, about the helding of E-Auction Sale on the above mentioned date,

Date and Time of inspection for properties : as per consultation with Branch Manager.

For detailed terms and condition of the sale, please refer to the link provided in https:/! www.unionbankofindia.co.in and https:/fibapi.in For Registration and Login and Bidding Rules visit hitps:/iwww.mstcecommerce.com/auctionhomelfibapifindex. jsp

Date : 09.05.2024, Place : Ahmedabad
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g— 21y QAuel sidlA
(RisNAS goaze (ANes1dNce) [G1aM), 2002 ot 6124 ¢(1) &601)

Ris1A A goedze (NogliNc2) (G113, 2002 ot (51213 ¢( ) il N2 212 ciRAlc RisAd21e3Act v
Ascgselct Bl slAculcRuAC NA2 Vo AoglRiNez g RisAAL) gezdee Ase, 2002 &601 22142 Fdsdlen
A=aier 1 g-gAY Qe olEl2A
12l N&R velcll Atal vt 53al EdIER(A), 2A&-EAIER Vil aletelda S ARSI fL21 ol BtuciHi 1A D
3,00 aeudd Biasd Skiloll dis All2sel 211 s21Ad 8. disell W5 VUESIFRA RisAdle1gdiliet vial Fl5e2e52Aet
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A& &2 J-e1ell QAUHI A1AA -
Fasd “oi 87, “¥D” oti &1} AAcHi 1.

Azl 2012 [Gresel vateuy 2aeuy Rs.20,78,000.00 6E-0U-20% clifas
23 2Alct2u Mal Agaeuy valeuy uldu (3fan a1 cvt galaz | Rs.2,08,000/
HIRSd EMRYRI)

a2 Fidsdofl [@21d: AU oi. 209, uSE 1AL, “VitoielEZRe1” 5 (B1c2 vtu AR 3¢.03 A L. ofl 2e1aR Fidsd, Ny euAd,
ASIERL, CAlS of. 99, US] q (et 2oy 2d oi. cu) 6 ANS01 39 A3, 21Bot tlsion 28V oi. 2, Sidetc tdle of. 6§, AASN
qgRe AL, Ned 5 a9u3y Al.g2, 2320l A0t (3852 Ul (3452 A\t vitdett Bre-ndlais wleedl aeilototl dan
LA (211

Azl 20012 [Bresed ateuy 2cucuey Rs.13,86,000.00 26-0u-20% alilas
24 | 2Alaume Agacuy valeuy Aldu (320 A2 arvt waizN | Rs.1,39,000/-
HIR5d EMR YR)

2aa2 Fiasdofl [@31d: MU of. 202, Ul 11, “VicieFer” sa Bz 2u AR 2§ .02 A . ofl 22Ua2 Fiasd, Ny cuAd),
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25 | 2l Agaecuy vaieuy Aldu
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2e-0u-20%
Rs.1,39,000/-

sH 2AIER(A) AA Ryd Bad gAus) g-gAYoll At | SOV
ai, AE-TAEIR(A) ot N (31) (3) usi
N2 212 (Gresei aueuy 2aieiy Rs. 22,17,000.00 26E-0Y-20% cllas
1 2Alct2u Hal AGAUY VALY Alc2u (3R oudli cvt a2 | Rs.2,22,000/-
HRSA &M YA)

2ana Fidsdofl [@1d: AU of. 203, uel H1a, “VicieZer” sa Bz 2 AR .63 A, ofl 2eUaR Flasd, DY cuAd),
asleRl, oels of. 99, US1 q (gell a2y 2d oi. cu) s6 Q50 2329 A3, 2160t Le(5id1 28134 oi. 2, Stgotal Lele oi. e, AU
qge AL, AN2d 5 a9u3y Al.g2, 2ReRUet A0t (32852 via (852 asiel vildell Biet-Rdlaas wleedl oellotetl dain
Gt A (&R,

Ra1aR [idsdeil [@31d: odls R-20%, “vilcie[Ze1” sa [Giee tu R0 £2.0¢ AL, ol 22142 Fiasd, Wy cuAd), asiezt,
Oals of. 99, WS q (el 2a03y Ad 0. cu) Sat AASU 2329 AL, 216t Wut(5id1 25 oi. 2, Stotct W2 oi. 6§, AASUL g
A, N2A 5 9u3y Al.g2, 20Ut 20t [S2E) 52 Vel [(BE) 52 asieR1 vildelt Riei-Adlcts welzell arletoll dHIM G A
(221,
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